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Shri Bade (Khargone): The general
impression is that the foreign firms,
that is, the American and UK firms,
are bringing pressure on the Govern-
ment not to bring the Bill up during
this session.

Mr. speaker: He has denied that.
But when the Government says that
they are not in a position to say de-
finitely at this moment, what should
I do? 1 cannot force them.

Shri Vasudevan Nair: This is the
last session of this Parliament,

Shri Surendranath Dwivedy: Will
he make an announcement tomorrow?

Shri Salya Narayan Sinha: I have
not said thay we are not going to
bring it forward, It all depends upon
how we save our time. Unless we
have no time, we will, not shelve it.

(iiiy Notes or Stuny GROUFS

Shri §. V. Krishnamoorthy Rao
(Shimoga): T lay on the Table a copy
©of the Study Notes- on the visits
undertaken by the Study Groups of
the Joint Committee on the Bill to
amend and consolidate the law relat-

. ing to patents fur an on-the-spot study
of the working of the various Pharma-
ceutical Units. Research Institutes/
Laboratories, Drug Farms, ete,

12.41 hrs.
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Mr. Speaker: Mr. Banerjee, this is
not the manner that he should con-
tinue to speak as he likes,

Shri S, M. Banerjee (Kanpur):
Every word is not my word,

Mr. Speaker: I can distinguish his
voice from others. I am now so much
habituated to his voice that I can
recognise it, There may be many
voices but I can recognise his voice.
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Shri D. C. Sharma (Gurdaspur): [
want that the statement laid on the
Table of the House by the Minister of
State for Railways should be circulated
to all the Membars and we should be
permitted to put questions on that,

Mr. speaker: 1 will see that this
statement as well as the earlicr one of
Mr, Subramaniam and also that af
Mr. Chagla arc circulated to the Mem-
bers., Each Member shall have the
opportunity to give notice and ask for
a discussion.

Shrimati Lakshmikanthamma
(Khammam): May I know whether
the Prime Minister will be making a
statement regarding the location of the
steel plant?

Mr, Speaker: She can better ask
the Minister, 1 cannot answer it.

1243 hrs.
ELECTION TO COMMITTEE
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“That in pursuance of Section
5(1) (i) of the Prevention of



